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strengthing of State Police Forces, induction of Central 
Para Military Forces and Army units, improved co­
ordination of counter insurgency operations and sharing 
of Intelligence and review of the situation from time 
to time at various levels for taking appropria te  
decisions.

[Translation]

Investigation of Crimes through Private Detectives

2473. SHRI AMAR PAL SINGH : Will the Minister 
of HOME AFFAIRS be pleased to state :

(a) whether any scheme of the investigation of 
crimes conducted through the private detectives is under 
consideration of the Government;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF 

HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) ; (a)
No, Sir.

(b) Does not arise.
(c) The State and tha Central investigative  

m achinery has the required expertise  in crime 
investigation. It would not also be in public interest to 
entrust the work of investigation of crime to private 
detectives.

[Translation]

Master Plan fo r Development of Fishery

2474. SHRI JAGDAMBI PRASAD YADAV : Will the 
Minister of AGRICULTURE be pleased to state :

(a) whether the Government propose to formulate a 
Master Plan for the development of fishery;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?
THE MINISTER OF AGRICULTURE (EXCLUDING 

THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) to (c) 
Fisheries is a State subject and matters relating to 
preparation of Master Plans for development of Fisheries 
are within the purview of the State Governments. 
However, the Government of India provides assistance 
to the States and Union Territories under various Central 
Sector and Centrally Sponsored Schemes for the 
development of Fisheries.

[English]

Setting-Up of Petro-Chemical Units

2475. SHRI N. RAMAKRISHNA REDDY ; Will the 
Minister of CHEMICALS AND FERTILIZERS be pleased 
to state ;

(a) whether a number of proposals for setting-up

petro -chem ica ls  units are pending w ith the 
Government;

(b) if so, the details thereof, State-wise; and

(c) the time by which these proposals are likely to 
be approved?

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLA):
(a) No, Sir.

(b) and (c) Do not arise.

Funds fo r North Eastern States

2476. SHRI ISHWAR PRASANNA HAZARIKA : Will 
the Minister of HOME AFFAIRS be pleased to state :

(a) whether the Prime Minister has directed the 
Ministries to earmark 10% of their plan funds for the 
development and other related matters pertaining to 
the North Eastern States during the current year;

(b) if so, the extent to which the directives have 
been complied with by the Ministries; and

(c) if so, the details of funds so earmarked and the 
plans and pro jects undertaken therew ith  by the 
respective Ministries?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) 
Yes, Sir.

(b) and (c) The information is being collected and 
will be laid on the table of the House.

Schemes fo r M inorities

2477. SHRI GULAM RASOOL KAR : Will the
Minister of WELFARE be pleased to state :

(a) whether certain Schemes are being implemented 
for the upliftment of the minorities especially Muslims, 
living below the poverty line, in the country; and

(b) if so, the details thereof?

THE MINISTER OF WELFARE (SHRI BALWANT 
SINGH RAMOOWALIA) : (a) There is no scheme being 
implemented for minorities living below the poverty line 
in the country, as such. However, National Minorities 
Development Finance Corporation was established in 
September, 1994 with an authorised share capital 
Rs. 500 crores out of which Union Government’s share 
comes to Rs. 125/- crores. The Corporation provides 
financial assistance to the sections amongst minorities 
whose annual family income is below double the poverty 
line, for setting up of self employment ventures at 
concessiona l rates of in te res t. The C orpora tion  
implements its scheme through the State Channelising 
Agencies all over the country.

The Corporation, since its inception, has disbursed 
Rs. 6564.99 lakhs to 13 State Channelising Agencies 
for 1496 beneficiaries.


